
BEFORE THE NATIONAL GREEN TRIBUNAL EASTERN ZONE BENCH, 

KOLKATA 

 

ORIGINAL APPLICATION NO. 109 OF 2024/EZ 

 

IN THE MATTER OF: 

HARIPRIYA PATEL                                                                                               &APPLICANT 

VERSUS 

STATE OF ODISHA AND ORS.                                                                 &RESPONDENTS 

 

INDEX 

SL 

No.  

Particulars Page No.  

1. Additional Affidavit on behalf of Respondent No. 4  

2. Annexure R-1 

A true copy of the Drone Survey report which shows the pre-

treatment and the post-treatment of the Kanjia lake.  

 

3. Annexure R-2 

A true copy of the fountains installed in the lakes, to improve the 

aeration and boost oxygen levels, improving the overall ecosystem 

of the lake.  

 

4.  Annexure R-3 

A true copy of the Letter No. 76 with the findings of the joint 

verification committee dated 22.01.2025. 

 

5. Annexure R-4 

A true copy of the Letter No. 1435/3F-642/2025 dated 11.03.2025 

by the Deputy Director, Nandankanan Wildlife Sanctuary to the 

District Magistrate. 

 

6. Annexure R-5 

A true copy of the Letter No. 1980 dated 17.04.2025 from the Office 

of Tahasildar, Barang, Cuttack to the Project Chief Co-ordinator, 

Orissa Industries Ltd.  

 

7. Annexure R-6 

A true copy of the joint verification report along with all enclosures 

dated 23.04.2025. 
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8. Annexure R-7 

A true copy of the joint verification report along with all enclosures 

dated 02.06.2025. 
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9. Annexure R-8 

A true copy of the letter written to the Collector and District 

Magistrate, Cuttack.  
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10. Annexure R-9 

A true copy of the letter written to the Collector and District 

Magistrate, Khordha. 
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11. Proof of Service 35 

 

Filed by:  

 

 

Raman Yadav 

Advocate 

C- 167, LGF 

Date: 17.06.2025          Defence Colony 

Place: New Delhi                                                                                New Delhi 110024 

Ph.: 011-45784866 

M- 880045778 

E-mail: officeoframanyadav@gmail.com  
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Letter No 3F
Dated, N the ,frVtn April ,2OLT.

M/s U N Enterprises,
PIot No.-SS/2L4O,

AIIMS Nagar, patrapada,
Bhubaneswar - 15i01g.

Sub: - Tender for instailation of fountain at Kanjia Lake in NandankananZoological park- V/ork order.------'

Madam,

consequent upon signing of agreement on 26.04.2017, you arerequested to commence the project immediatety as per specificatio.r. *.rtior.owith terms and conditions and complete the same within the period of 3months.

Range for

L{-U },-
Zoological

To

l'.
#'Li--'fd'

Yours

Zoological park.

/ Special Project

3l

*

s

1-)*

t*
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lUY

OFFICE OF IHE DEPUTY DIRECTOR
NANDANKANAN ZOOLOG'CAI PARK
AT: NANDAN KANAN, Po: BARANG
DIST: KHCR
TEL/ FAX: *; I WWffi ffiffi,ffi

Wgb, n.prg 
c n 1" i

DHA, ODISHA,
674-266075, CEI.L:

PIN:7S400S
0?437022023

E-moil: dep utydirector.konon@gmoil. com

Date: 3l.sr July, z0l4

' 
1 t,i.1,+11 

.1,, " 
., 

,. ' ^ , 
., ,, 

,To wHotw so EnER IT IWAY coNcERN
.,, 

; 

,.,iiril:i,i .',,;r:,,'.. i
,'li .. 

-':.: :.i:l

This is certified that rvt/s. UN Enterprises, Bhubaneswar havesuccessfurty instared 3 nos. of froating fountains at Kanjia lake ofNandankanan Zoorogicar park, Bhubaneswar with order varue of 18.04 rakhwithin timetine. Ail the fountains are running to our satisfaction.
rt.

' o,,t' : l'"; 
'

,l} s

ffemdasrfran&rr Eo*/ogfcef pa rff

.. I .. .,ti.....t

'.. r. ... ...: " 

-j 
.'

a

'" ,.i,i,i6'-'1r:,"- , r.
,r: ,T'::,1:.
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Agreement
fr

This ftreement made on this 26th dEy of April, 2017 between the Government of
odisha (her$nafter called-t[e "Licenso/') of the one part and smt. Mamata Rani sahoo,
Propriotor or* uru Enterprises , Plot No.55/2140 Alllvls Nagar, patraoada, Bhubaneswar
odisha ( herdin after called the "Licensee"), of the other part.

g

Wherdas the Deputy Director, Nandankanan Zoological park on behalf of Governor of
Odisha has $ublished notice in the local press inviting tenders from interested parties for:
supply & inst$llation of 3(three) nos fountain in Kanjia Lake in Nandankanan Zoological park
as per technical specification mentioned in the terms and. conditions in Nandankanani,
Zoological Pdrk, Odisha.

a

A. NOW TUENTTORE THIS DEED WITNESSETH A S FOLLOWS: d1' ln consideration of the tenders approved the rate quoted by UN Enterprises, ptot !H
NoS5/2140 AIIMS Nagar, Patraoada, Bhubaneswar, Odisha at an approved 1"rt" dEi

, ^:, --." -. 

t , srr svvvqr sr rvvqr tsJvvclt , \,rulDl ICI dt dl 
U .,of Rs' 18,03,400t- for installation of 3(three) nos fountain in Kanjia Lake in td,.;.cu Ur6r Ldt\C tt I 

J .. LI
Nafidankanan Zoological Park and commissioning complete in all respect. 5,, ${ l:; ,,1*2' lnsftllation, testing and commissioning of 3(three) nos fountain in Kanjia Lake in S,,; 

la
Naqdankanan Zoological Park and commissioning complete in all respect. t.,, 

.$

Hc{
f-H tJ i'" 

"'rll :lr*'::'' No"rrto'('r trl'r--t 
t':: Lrr:i) fi {

tr ''"'"''tt'':: 'l 'rt ab'fi'l 'xai/ 
r'.u

,n
XIS

V4
1*I
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fu?s*

3' The 2d paftI will. have to provide-components/equipment in strict compliance with,,s the manufacturer/makeslOianO of BIS dtanOarO;-

4. Payment Terms

lle payment schedule will be as under:0 50% mobilization advance of the total contract varue against equivalent amount... of bank guarantee varid tiil the suppry or r.t"rirrs at site(ii) 40% on detivery of materials at siie.(iii) 10o/o after.defett liability period gf ong year or performance bank guarantee ofequivalent amount valid for a period ot i fonel v"rriro, I;;;;i" of instailationand commissioning. ' \-"-t , v"'!.u'v vq

5' Defect liability period wilt ue for a period of 1 year from the date of installation andcommissioning. -r-"-- Yr uvq

6' The entire work needs to be completed within a period of 3 months from the date ofexecution of the agreement or release of the mofiiiization advance, whichever later,7' consignee will not pay any additional cost ior iransit insurance and it is the sole
responsibility of the licensee to deliver the goods in good condition at Nandankanan
Zoological park..

8' The licensee shall deposit security deposit amount of Rs.1,80,340/- in shape of Bank
draft/Fix/Term deposit drawn in favogr of the Deputy Director Nandankanan Zoological
Park in any nationarized bank at tne time of signing of agreement..

9' The Deputy Director m?Y terminate the contract at any time after issuing a notice of A
(15) days in advance of the proposed date of termination of contract wit 

- 
^ ?.

any reasons therefore 
tlon of contract without assigningl\3'

,5.#
10' The Deputy Director, Nandankanan Zoological park has the right to annul, ,oo. [,] T{

modify any of the conditions above without lny notice and those shau o";;r;;r;;# flthecontractor. iSH
11' AII appeals shall be made to the Principal chief conservator of aor"rrs f I 

un

(witdtife)/Director of Bio;;;;parr,, Bhubaneswar whose decision *.r"Jn ;;;ll 

$

ereon shalt ofi rAifinal. 
,l

fo q"l,r q.,$ ru ffi fl* 'Y"ffi,ffi 
ff* $d f ffi ffi" g$

'f,lrsrfl,fif 
qFg*,'*4*t,ii :$:,],,f4 

Ae , d}d_{ " fi* I ?

a

tt

'"\&on,

\eiffiqh
_._*.fry
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12' The Technie'al specification for supply and instailation of 3(three) Nos of fountain inKanjia Lake in Nandankanr,rZooiogitir par[ is-"" rorto*",A. HlGr$& HEAVY CASCADE WATER FEATURE

,s
" 
r.Bqi,

{}
(Yi

,i.}

}*
i:;

.;, 
,.

5 ",i"1*+ ,'"(
-t"l

'" 
",1

$
'"1

f^rr
" - oS-r

{,
i.;:,*fl

Is
."/
h
iF,

ii"i

''*r'
n*.*

'''"$'
. 

{i"
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B.
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d
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{l

t, ;
,;

rl!

i. ..
a.:,,t

*n,
iJ+ 1j(

'l.t ri

c
d

I

T
d

o

fountains

Supply and Installation of 2 Nos Floating HiSh and Heavy Cascade

Su nda lnsta lation ofpply fo nta n uc m a erator cum ratooxygen pris ngcom
lenozz nda accessories des toignated aerate rcuci late wat iner dnl/papoo

OUm onnted nu o btr su laive, recta ngu floater touilt,b nternati aon and rdsta
n DH PE with a mu n miu frasub me rnCO Iete rrosioncop res ista fft, four

separate rtma ent revecomp nt e ofp r nntry wate CASC ftof boat e h oled.ng
Fou nta con ris ne ozzlemp Pumaccessories, etS Pa n nel a Candp e.bt

F deloater-ma of Mould raG ed Vi Hn DPng ckBla ngi E, rcolo recta la rsizengu
00L mm x mms0" x4A m avih bm, ofng 350 mmuoa ncy bke/, 2, Wirm ltig latfop

ofbe no.6 f Ioateof r ilal Wif loater II be umo nted 2on "x4 x2 ual nmr rniu
nelcha n awith n ut abolt dn fa ste n er of s 304

l-0 H.P. mono submersible, 3,::,phase,3g0-440 v AC-50 cycle
Pump-

3
r,eEI ctrica g-Cabl Co3 re PVC bleFlexi co co nd ctoUpper ins udouble 4lated

m Sm ize,sq tst,

Pannel Box- made of steel sheet,
prevent dust and water as per rating of lpss

pa int f inish enclosu re, hinged front door

eEI ctrica I Pan nel- rn a n overloadswitch, P US oB uttonrelay h diinnloff cator
lam com withplete nte rna WIP, ri w,il beSystemng. con ectedn with a ratesep

CBM d wian ahave arran t ath egement it ner afte re umgiz p p

Nntain HozzleFou an headigh cascade centra Ivy nozzle L.5 inch- o.1n dsi e
nozzl 0f.. nch am de of b W ith allb narA SS, d ofntsocket joi a ndbrass, contro

ofGvalve M oM du ntea, on nta iU nfo hea der of tnsta less ste ofel ss304

Supply and installation of one Unit of Floating Fountain of 20 Mtr. height an eye catchingcolumn of water to aerate and circulate LakJ water to pr"r"tirg the growth of naturalbacteria that purify the water and control the accumuiation of organic matter havingfollowing equipment and Accessories.

a. Floating Unit
1No. of Fully Float with puff insulated with 2 side covers. Main body
Aluminum Channels.
Control Panel
Anchoring
Accessories

L.

2.

3.

4.

tt

n" n fr-

ffi#

,

1

2
2no

60mtrs

4
2 nos

2 nos

6
2 sets
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a

,{
1' l-
dnd *

Detailof the fountain is given below:

Floatinq Unit:

'# - Attractive 4 section UV stabilized Bt. Grade Fiber glass Reinforced plastic molded,
Polyurethane lnsu Jated Float.

' All major and minor assembly frame of Aluminum / MS with galvanizing on all
surface with allstainless steel hardware. $
Typicaljet constructed of Brass/Gunmetal and precision machined for top ;
performance for directionaladjustment of jet. f{

- Reliable and efficient Submersible pump of 2x10 Hp. *r
Large, clog resistant perforated stainless steel intake screen oversized to reduce j :
ffix/::::l':l;:T:lTr"re required to provide spray r,"ier,t Jairstment. carefuily j s
designed mainifoulding to promote efficient, smooth *rt", flow to jet. :.i. , - #- Suitable special heavy-duty 3 core 2.5 sqmm flat type copper conducted Rorrerl;; t .S

ControlPanel: & y frtrT &_

The fouhtain Power Control center includes the following in conditions to the # ; #
standardcontrol box: ,S ; st

ffi ,''bTime clock for PumP 
-i- .-!r- r *f- Time clock for lighting circuits ft r

- Star delta starter with Motorrr,nain switch, overload relay, connectors on off # 
i

switch, indicating lamps, voli'meter, amp. Meter and all other essential accessories f

Ground fault circuit interruption for pump
Gr.ound fault breakers for light

To be provided by the bidder

. Electric pumps, pipe work and connections.

' Mounting frames, fittings and brackets for water effects etc.
Waterproof wiring and controt panels.

- All-weather, heavy duty Steel paint finish enclosure with hinged front door, back
wall mounting type with provision for incoming & outgoing cable entry. d- Construction of 1nos. of metallic stand to fix panel box. S$- All required cable from floater to panel box. 4 ?Anchorins: { f,'

tor tines nyton or $i
equivalent and 2 anchor J $Anchor line should be as per Depth of water. ) .i.4

Accessories: 3 j1
( r:i

All the fountain further comprises of necessary Gt pipe C class & fiuings tSl mark,T-,li
accessories, gunmetal controlvalves. H hd

C. Scope of Supplv , U '

tr
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?"&r

t Electrical supply panels with pump starters, switch fuse units, indicator lights, etc.o lgstallat'?l 
9f the fountain (electrical and mechanicarJ on site, training 

"i 
ir,ll"oartment,soperator(s) for a period of 1 day at the time of installation and commissioning.o There needs to be composite control panel for all the floating water features.

To be provided by Nandankanan Zoological park:

r All civil work towards construction of control room for housing the panels.o Electricity connection and customer supply board with meter etc and capacitators, asrequired' Department will provide the contractor with designated power supply in the controlroom.
o The bidder needs to consider cables suitabte for the control panel placed at a maximumdistance of 100 meter from the fountain.
o All security arrangements and protection against rodents and vermin, and litter in pool.. Any security or other fencing for the materials/equipment at site. 

" ' rYvr'

13. TDC/TCS shail be deducted as per rncome Tax Act in force.

14. Any differ:ence or disputes arising between the parties shall be subject to the
jurisdiction in the court of sDJM, Bhubaneswar in the state of odisha only and
nowhere else.

The licensee shart pay the stamp duty chargeabre of this document

lN WITNESS WHERE OF THE parties herein to have subscribed their hands and their
seal the day, the month and the year above mentioned.

15

Witness.

I:;,{:ir*. t i l# #.,r,; "!i i;i" liii ,!:,u *;i i i:i, i:: ;i,

"'"fi''1*i'*' $V\c\ v-'r /l-i'*-xrl fu';
Signatufe of the ticensee.

,jn.,i +1..: ,,'l{};':f, ,i:,: i ;:- i i' j i, ..

-fr m 17^ Signature of premises
for and on behalf of Governor of
Odisha. ffii:;,:,.*liffi "#f,r#{yfl,{r,f 

' "

- -W#ffit;$}J

[o h{, t+*h,€,rL(}^
s,b" &ee*4$*,[-

cy/E, D .D rrU{L?,
e{no,fary+

\,1 apl ?'*

1

7-

c

{$

2.
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OFFICER:[3OTn ht I DEN.I
:"tz.ooLOGIC,A.t-

/LJateC, the 22nd' ..'|fi n LIfr,rp,

&ruruffiffiffi

[]r

t(
ri

,\

f+$s-;_$d}

? ff ,t,q lt' lli.r
3

{3
,1, !,r r

t)
pv;

lrst encroachrnei'lt witirin Narrdanxanan \l/ildlife Siln

t. intimate that one .Joint verification was conriucted to veriryr flre
Canl<;lr:an wilclil'e sanctuar*/ on 23.0s. zaz,l by F r:rest L)epai^t rnent &

Departnlent togetlrer'ind it has ciiser"c,rJ the fr.:llovrring

1 ' ]-he GPS Coorclirrate of all the irillars ai; rnenlioned above wu.re matr:liecl vrittr th.,map of Nattdankanan bclundary as clescriirecl irr the Gazette Notiiicertion S.O.4444(E) dtd.10. 12 2A19
2' Orissa'ltrdr-rstries l-t<i' has:enci-oaches'.a.eas ,froff1 [:rillsl';[,11,6,::,4],to-pil!ar Nlo 7.3' Ar:ound 44 houses of tlangali saLrrf ia.r,ba,:,,ccrninf *,rir*--,i,- lvanoant<ara,

s arrcttra ry i;o ir nria r.y

ln tlte al;ovr: said r:r:ntext orissn lniirrstr"ies Lt,i lras irrtirnatr:d that the a;,ea frorrr

618/95 :

'::- ,

, :i

to c;ttlc€)l tl"ie lease as it is corninr] uncler-
i\ 

.l: 
j

t.

With re:;5-rect to 44 houses oi l3arrgali sahi wlrich is urithin Nandankanan\a/ilclife sanctuar-v, it is rerlr.resteci tr:r veriiy r,nilrettrer the-se houses / viliage ,,rras earlier at thetinre o{ cr;liar:rtion o' sanctuary r'.ccorciingly lurther step$ for regulari,::irig il-re- setilerneni or
e;',,ir.;tirin nir-ry be t?ker, -l-he 

s!<etch [nap otitre piols is*enclclsed illr*rriif, for reference.

An earl,v action irr tiiis rnaller is soliciterl.

,, Cr-rttack

!t is tl"rerefo.re req,L:ester.l
I+afid, nKaniln 'fllilri[ie: sar]cr; ary.

,it

Yours faiflrfully,

'ffiop 
,

Fl,.rrrgrf5lf[r:r,
Bctanicill garden-i

NnncJarrkariiln Z.aolcgical parli

[v1errr.i r.,to Jl _ ._.dt.2?.a.1.2025
Copy sirbmittecJ to ttre Deprrti, Dirr-icicr, f,Ja;tei;:rnkarrail Zoologicai par.k forfavi:rrr of your k!nc1 iirformaiion {t r.:ecesi;ar-y actioir.

W"
iiarir3e ffiirr.r.

Ei oiii r.r ica I iqar i"d e,r_i
fVa n Jan ke.r ni-.rn Zoologi ca i parx

't.:

.3

**
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CoNSERVE I

Letter No.14qS/3F-6 42 /ZOZI
Dated, Nandankanan the I lth March, zezs

& District Magistrate

O.A Case No.10g 2024 Ez filed by smt. Haripriya patel vrs- state ofOdisha'and

(1) This office letter No . 4472 dated ,29.08 .2024.(2) Order dated.05.O3. 2O2S of Honorable National GreenEastern Zone Bench, Kolkata.

In continuation of the above-cited letter , it is hereby intimated that theHonble National Green Tribund, Eastern Zone Bench, Kolkato, has issued an order inconnection with the O.A. case mentioned in the subject, directing the Director,Nandankanan Biologlcal park to ascertain the status of encroachment in the BangaliSahi area.

In this regard, a joint verification was conducted. by the ForestDepartment and the Revenue Departmegtf;, and the following observations werereported:
1' odisha lndustries Limited has encroached upon area from pillar No. 04to pillar No. O7 of Nandankanan Wildlife Sanctuary.2' 44nos of houses of Bangali sahi rat *iurin the Nandankanan wildlifeSanctuarSr

upon inquiry by Range officer, state Botanical Garden-I, odishaIndustries Limited stated' thai ttre said area was leased to them by the Tahasildar,cuttack' through Mutation case No. 6LB/gs. o "r*nJ"i"" r.-*;ing t1.is lease isrequired for further action in this regard. Furthermore, it is essential to ascertainwhether the presence of 44nos of houses within the Bangali sahi village areaconstitute an encroachment that occurred after the declaration of the wildlifeSanctuary, to enable appropriate action.
In light of the above,. you are kindly requested to take necessarJr steps toinstruct the concerned rahasildar to co-ordilate with the Range officer, stateBotanical Garden-I of state Botanical c*i"" i"]"iilir"," further actiin in this regard.

yours faithfully

Director
Zoological park

+-*.

:l:,

'.i.

... I l

\

*i
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Memo No.14g6/Dt. 11 .03 .ZOZI
Copy submitted to the Director,

kind information & necessery action.

Management

Memo No.l.#gg lDt.tL.03 .2025
copy fonvarded to the Range officer,

inforrnation & necessery action.

favour

N

Range for

Zoological Park :

_t

Nandankanan Biologtcal park

a
Memo No.L4qU Dt. 11 .OB .2025
Copy fonvarded to the Assistant Consenrator

for information & necessery action.

Zoological Park

Forests, Visitor

Director

ty Director

r I-1

*,.i I"'^'

,e,

*i
:t
.i
]
!

i
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ilrissil Inrlustr"ics I .trJ.

IJarens-lr [,nit.

Rt't':- I cttr'r'r1o lli I tlli lp- l2 (Vrrl-ll)/2025 datecl 1t.il3.?A25
Srrir:* tr)r-tttru'cilt ion rurd pillar ptlsting of'ficc;-Sensitive /,one

Sir.

In relbrence to thc subject cited above the demarcation and pillar posting ol'ar*a fnim pillar
nit. -l tn 7 boundary of Nandankanan Wildlife Sanctuary date is fixed to 23.01.2$?3 at 1{i am

{"}n\\ards. l'lrerefcrre it is intimated to send your concerned officials to the plots in the schedul*{i
date and tinre u,ith supporting documents.

\'1Er:lr:; \rr. i#i *\
("r".,pr 1i.i thr Deputy
nects$sar\ acti0n .

Dat*: li ; '1")' 
ol'-s

Director, Nandankanan Zoological Park in favour of kind int$ml*ri*n *nti

' llthlts i [.11tt". H ;tr"rtl]] rl.t

K ffiu3Wigtl'ffi*r 
T:!t *r mil ii .']'t

'#%wrr;.r*:&t"';;

:

I
I
I
I

&ruruffiKffiffiffi R"5lr

a

Ntr tt#ro

1v'
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Membem oresem 
JOINT VERIFICATION REPORT DTD, 23,04.2028 

.. 

01. Sri Tushar Jyou R ,1 

02 .. Or. Sudipta Kuma~n,an, Tahaalldar, Barang 
03. Sri Khetapriya Sah:a~:a, Aaat. Conaervator of Forests (SBG) 

04.Sri Bltnbadhar Ro • F1 c Range Officer, SBG-1 Range 
os . " , . u" , arast Guard 

• RS .S<rL ~.or ~'Y0."-/0-r) Q, e,k,vo 4. 

06.Amln c;- 5 o. "o..tc.'l Dos~ 

As per the notice from the TahasUdar of Barang dtd. 17.04.2025, folrowtng • 

request by the Deputy Director of Nandankanan Zoological Park, a Joint verification was 

CO
nducted to demarcate the boundary of the Nandankanan Wildlife SandUary in 1he disputed 

area between Pillar No. 2 and PIUar No. 1 o. Mr. Kamlesh OJha of Orlssa Industries Ltd. was 

present during the process. The Tahaslldar examined fhe document$ provided by 

Nandankanan and began verification within the Jurisdiction of Barang Tahasff. Pfflars No. 2, 3, 

and 4 were found in open areas with no encroachments. However, during the attempt to 

verify Pilar No. 5. Mr. Ojha and his associates disrupted the proceecfmgs and obstructed the 

verification team from continuing. their work. As a result. the remafnfrig verification could not 

be completed. and the jQfnt team decided to reschedule the process, which wm proceed 

under p_ofice pro~on. 

-- ' n..l_._._ 
Deputy R'al'Vlial ci,i -, 

1/C State Botan al Garden.f 

Revenue Su ervisor 
Barang Tahasil 

fin,,4~fo-rAI-
F.G ~'f-:l.i> 

S.B.G-11 

' . 

Js­

Tahasildar Barang 
Cuttack 

>-\i2 ~, '\ , fl.(--~ 

Aaaf. Conservator of Forests 
State Botsnka Garden 
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r ANNEXURE-.7 
JOINT VERIFICATION REPORT 

one joint verification was conducted on 02_06_2025 at 9_00 AM to verify the boundary pillars • .1 

from pillar No. 4 to pillar No. 9 of Nandankanan Wildlife Sanctuary. The joint verification was 

attended by 

01. Sri Tushar Jyotiranjan, Tahasildar, Barang Tahasil 

02. Sri Siddarth Gourab Parida, Addi. Tahasildar, Bhubaneswar 

03. Miss Khirabdhi Pr~dhan, Asst. Conservator of Forests (SBG) 
' , ' I 

04. Smt. Minakshi Biswal, Ra.nge Officer, State Botanical Garden. 

05. Sri Khelapriya Sahu, Range Officer, State Botanical Garden. 
I . • 

06. Sri Diptiranjan Behera, S'uperv.isor., Barang 1
• 

07. Sri Niranjan Behera, Revenue Inspector, Ba rang 

08. Sri Abhijit Routray, Revenue Inspector, Darutheng 

09. Sri Bimbadhar Rout, Forest Guard 

Findings of the joint verification are as follows-

(i) An area of 3.723 acres located along the North-East boundary of Nandankanan Wildlife 

Sanctuary between Pillar No. 4·to 7, as per the sanctuary map which comes under Plot No. 79. 

In revenue settlement record in 1990-91, it comes under Khata No. 243, Plot No. 79 total area 

14.15 Acre, Kisam "Gochar". Out of this land, .an are~ of 2.577 Acre comes within 11.39 Acre 

area of land mutated in favour of Orissa Industries Ltd vide Mutation Case No.· 618/95 

dtd.15.05.1996. Currently an area of 2.577 Acre is occupied by Orissa Industries Ltd where a 

boundary wall has been erected and banana cultivation is being carried out within the premises 

which is claimed by industries as his own area. 

(ii) The sanctuary boundary between Pillar No. 7 and Pillar No. 9 was verified with reference to 

the sanctuary map and relevant revenue records. It was found that approximately 0.702 acres of 

the Sanctuary have been occupied by residents of adjoining the Bangali Sahi settlement which is 
,_ , I I 

very old settlement. As per the revenue records, this area falls under Plot Nos. 11 (Part), 12 

(Part), and, 13 (Part) of Khata ~o. 526 situated within Jujhagarh mouza under Bhubaneswar 
i , 

Tahasil, classified as "Ariabadl'' with the land type no'ted as "Puratana Patita." AlthOUQh these 

plots fall within the sanctuary limits as per the official sanctuary map, the corresponding 

corrections have not yet been reflected in the revenue records. To determine whether this 

)· 
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occupation constitutes ,encroach.ment, it is essential to verify if the occupation existed prior to the 
official notification of the sanctuary. 

' 
Encl- a) Trace map of Dadhapatna mouza showing the occupied area of Orissa lndu_str_ies Ltd. . 

b) Trace map of Jujhagarh mouza showing the settlement of Bangali sah1 villagers, JuJhagarh 
mouza. 
c) Map showing findings of joint verification on dt.02.06.2025. 

'v \-\~ 

Tahasild~Baia\-(l•gi1f a~sun g 
Cuttack 

~id"A: ,·Forests 
, Garden 

Asst. ~miiw.11,,,.rAJ~ffl\~o rests ( S BG) 
• r . 

·~ ·--Range Officet, ~IW..l.__,_.,.,.arigmOffi~en. 
I/C state Botanical Garden-I 

@~e ..... _o~ 
Revenue J.n c or,

1
Barang 

KC enue nspector 
fh•~ L ~P,Ian; Ci~le 
Fo~ar~ 

State Botanical Garden 

...~ • 61-· 
Addi. Taha r, Bhubaneswar 

' ~-t. ~,'),r- -'""" 
Range Officer, State BotaNamJ~

1 
~1~_ .... _,. 

,. 
i 

. _ ~lf8'1DUlanlciii Garbt,,"" 1 
C:, 

s~,slij,l~s~r 
earang Tahasil 

,_ 

~~n'n:,A.>C:::;~tor, Darutheng 

enue Inspector 
02ruth~nga 

I 
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Sub: 

OFFICE OF THE DEPUTY DIRECTOR 
NANDANKANAN ZOOLOGICAL PARK 
P.0-BARANG,DIST-KHlJRDA,PIN-754005 
PH~N~ NO: 9437022023 
Email: deputydirector.kanan@gmail.com 
Web: www.nandankanan.org 

, I . 

No. 3021 
, Dated, N. Kanan the 

The Collector & District magistrate. 
Cuttack. 

e.t()Gl.l o<.t. • 09 ' crG • 

A\~lVl~'J (l \ l 
NAN DAN KANAN 
CONSERVE I EDUCATE I INSPIRE • 

/3F/2024 
gth June, 2025 

o'! • ' • •• • --- l' 

NGT Case No. ,109/2.025-Follo~ up of joint verification regarding. 

Ref: This Office Memo No. 1435 dated 11.03.2025. 

Sir, 

This is to inform you that a joint verification was conducted on 02.06.2025 involving 
representatives from Bhubaneswar and Barang Tahasils to verify the boundaries of Nandankanan 
Wildlife Sanctuary to verify suspected encroachments as communicated vide Ref(2). A copy of the 
joint verification report is enclosed herewith for your r~ference. 

"An area of 3.723 acres located along the North-East boundary of 
Nandankanan Wildlife Sanctuary between Pillar No. 4 to 7, as per the sanctuary map which 
comes under Plot ,No. 79: ln revenue settlement record in 1990-91, it comes under Khata 
No. 243, Plot No. 79 total area 14.15 Acre, Kisam "Gochar". Out of this land, an area of 
2.577 (\ere comes within 11.39 Acre area of '.land mµtated in favour of Orissa Industries Ltd 
vide Mutation Case No. 61'8/95 dtd.15.05. f996. ~urrently an area of 2.577 Acre is occupied 
by O.rissa industries Ltd where a boundary wall has been erected and banana cultivation is 
being carried out within the premises which is claimed by industries as his own area". 

From the aforementioned finding of the joint verification, it has been ascertained that a 
part of the land under Khata No. 243, Plot No. 79 of Mouza-Dadhapatna, Barang Tahasil, was 
included within the notified boundaries of the sanctuary as per the official notification vide S.R.O. No. 
935/79. However, the corresponding changes have not yet been reflected in the revenue records. 
Additionally, 2.577 acr~s of this plot were mutated in favour of Orissa Industries Ltd. in 1996, which 
requires cancellation, since the mutation is effected after declaration of the Sanctaury. 

In view of the above, you are requested to issue instructions to concerned authorities: 

(i) To ·ca'rry out 'n·ecessary corrections in the revenue records in accordance with the 
official sanctuary notification 

(ii) .. The mutation of land in favour of Orissa Industries Limited as mentioned above need 
.! to be ·,cancelled~· • • ,_. , -~ t 

. 
Subsequent follow-up actions at this end will depend upon the outcome of the above 

steps. Therefore, your early response and necessary action in the matter are earnestly solicited. 

It is also to intimate that the findings of the joint verification will be comm · t d t 
the Hon'ble National Green Tribunal as part of the affidavit filed in compliance •th th undi~a e_ 

0 

· d · h f · w, e 1rect1ons issue in t e a orement,oned case. 

• • I 

'. 

'A'M:1'1'1-1..1.1 _ II y I 

DeL..l~"V' irector 
Nandankanan Zoologi~al Park 
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~emo No. . 3022 /dt.09.06.2025 ., 

of kind inf t· opy submitted to the Director, Nandankanan Biological Park, Bhubaneswar for favour 
orma ton and necessary action. -

Memo No. 3023 /dt.09.06.2025 

Dep 
Nandankan 

Director, 
Zoological Park 

Copy forwarded to the Tahasildar, Bhubaneswar for information and necessary action. 

Dep irector, 
Nandankanan oological Park 

.•!. Memc> No. 3o'24. /dt.09.06.2025 . r. 

Copy forwarded to the Assistant Conservator of Forests (State Botanical Garden) 

Nandankanan Zoological Park for information and necessary action 

Dep irector, 
Nandankanan Zoological Park 

Memo No. 3025 /dt.09.06.2025 
Copy forwarded to the Range Officer, State Botanical Garden-I I Range Officer, State 

Botanical Garden-II for information and necessary action. 

De Director, 
Nandankanan Zoological Park 

-, 

I 
/ 
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Office of Raman Yadav <officeoframanyadav@gmail.com>

Service of Additional Affidavit filed by R4 in the OA No. 109/2024/EZ titled Hari
Priya Patel vs State of Odisha & Ors.
1 message

Office of Raman Yadav <officeoframanyadav@gmail.com> Thu, Jun 19, 2025 at 11:00 AM
To: Haripriya Patel <haripriyapatel@gmail.com>
Cc: assistantdirector.nzp@gmail.com, ddnandankanan@gmail.com, DEPUTY DIRECTOR NANDANKANAN
<deputydirector.kanan@gmail.com>, "Dr. Rudra Prasad Rath" <rudravas@gmail.com>, dfokhordha@gmail.com

Dear All, 

This is to inform you that the Additional Affidavit on behalf of Respondent No.4 in the captioned matter has been filed
before the National Green Tribunal, Kolkata. 

A copy of the same is being attached herewith for your reference. 

This email serves as an advance service. 

 Additional Affidavit Respondent-4.pdf

Office of Raman Yadav
Advocate, Supreme Court of India
C-167, LGF Defence Colony, New Delhi -110024
Mobile: +91 88004 57781

https://drive.google.com/file/d/1d7rP5ZfllPV9JhDagAhz7AkCP3QgODO9/view?usp=drive_web
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